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To,
The Registrar,
Hon’ble, National Green Tribunal,
Copernicus Marg,
New Delhi- 110001

Sub: Submission of Compliance report in O.A. no. 806/2019 in the matter of
Anurag Sharama Vs. State of Uttar Pradesh:

Sir,

In compliance to the order dated 20.09.2019 passed by Hon’ble NGT, New
Delhi in O.A. no. 806/2019 in the matter of Anurag Sharma Vs. State of Uttar
Pradesh the compliance report is enclosed herewith with annexures.

It is requested that the compliance report may be presented before the
Hon’ble Tribunal. '

Yours Sincerely,

Enclosures: As above

0\
(Dr. B.B. Awasthi)
Chief Environment Officer
(Circle-6)
Copy to:
Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX, Noida
District-GB Nagar, 201301 for information and further necessary action.

Chief Environn?e\nt Officer

Circle-6)
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Compliance report of order dated 20.09.2019 passed by Hon’ble NGT, New Delhi in
0.A. no. 806/2019 Anurag Sharma Vs. State of Uttar Pradesh

The relevant portion of the Hon’ble NGT, New Delhi order in OA no.
806/2019 dated 20.09.2019 is as fp|lows:-

g — Let the State Pollution Control Board (SPCB) look into the matter, take
appropriate action in accordance with law and furnish a factual and action taken report in
the matter within one month by email at judicial-ngt@gov.in. ........... >

1. That in compliance of order dated 20.09.2019 Regional Officer, UP Pollution
Control Board, Azamgarh inspected the said unit M/s Malik Beverage, Malik Tola,
Sagdi, Azamgarh dated 01.01.2020. Copy of the said inspection report is annexed
as annexure-01.

2. That the inspection report clearly indicates, the said unit has obtained NOC from
UPPCB dated 20.12.2017. Copy of the said NOC is annexed as annexure-02.

3. That during the inspection carried out by the UPPCB, the unit was found under
operation. The unit has not obtained a valid consent to operate from the UPPCB.
The unit has also not installed the treatment facility of reject/effluent generated
from Reverse Osmosis plant. The quantity of reject/effluent is approx 04 KL. The
unit has not obtained the NOC from CGWA for abstraction of ground water.

4. It is clearly indicates that the unit is violating the specific conditions no.-1 & 2
mentioned in the NOC issued by UPPCB.

5. That on the basis of the inspection report of UPPCB, Regional Office, Azamgarh
and the violation of NOC conditions a show cause notice has been issued u/s 33A
of Water (Prevention and Control of Pollution) Act, 1974 against industry M/s
Malik Beverage, Malik Tola, Sagdi, Azamgarh dated 06.01.2020. Copy of the said
letter is annexed as annexure-03.
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